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the victims and also to arrange for
the construction of sea walls along
this affected stretch of land?

THE PRIME MINISTER (SHRIMAT!I
INDIRA GANDHI): (a) te (d). The
information is being collected and will
be placed on the Table of the Housec.

Establishment of Cottage and Small
Scale Industries in Backward
Districts of States

1921. SHR1 ZAINUL BASHER: Will
the Minister of INDUSTRY be )leased
to state:

(a) whether it i3 the policy of Gov-
ernment to encourage the establish-
meont of pottage aad small gecale indus-
tries in the most backward districts
of different States to generate more
employment;

(b) if so, what is the criteria of
selecting the districts;

(c) whether Ghazipur district of
U.P. has been considered in this
matter; and

(d) if so, what are the details of
the scheme for this district?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHARANJIT CHANANA): (2) yes,
Sir.

(b) The following set of rriteria,
which was evolved at the National De-
velopment Council Committee meeting,
was adopted by the Planning Coemmis-
sion for identification of industrially
backward districts:—

(1) Per capita food grains/com-
mercial crops producticn depending
on whether the district is predomi-
nently a producer of foodgrains/
cash crops. (for inter-district com-
parisions conversion rates between
foodgrains and commercial crops
may be determined by the Stale
Government on a pre-determined
basis where necegsary).
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(2) Ratio of population to agricul-
tural workers.

(3) Per capita industrial nutput.

(4) Number of factory employees
per lakh of populatien or alternative-
ly number of persons engaged in
secondary and tertiary activities per
lakh of population.

(5) Per capita consumption of
electricity.

(6) Length of surfaced roads in
relation to population er railway
mileage in relation to population.

(c) Yes, Sir.

(d) The following incentives &re
available to entrepreneurs for selting
up industries in the backward dis-
tricts:—

(1) Concessional Finance Facili-
ties by the All India Term Lending
Financial Institutions.

(2) Tax Concessions.

(3) Hire purchase c¢f Machinery

by Small Scale units.

(4) Consultancy for  Techniial

services.
(5) Interest subsidy.

(6) Special Facilities for lmport
of Raw Materials.

(7) District Industries Centres.

(8) Rural Industries Projects Pro-
gramme.
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Induction of Rural Talents in Al} Endia
Civil Services

1923. SHRI R. P. GAEKWAD: Will
the Minister of HOME AFFAIRS be
pieased to state:

(a) whether Government are aware
that the present UPSC Examination
is English-dominated; and

(b) if’ so, what steps are being
taken to induct rural talent in All
India Civil Serviceg as rura] talent
needs to be helped?

THE MINISTER OF STATE
IN 'THE 'MINISTRY OF HOME
AFFAIRS AND DEPARTMENT OF
PARLIAMENTARY ‘AFPATRS (SHRI
P. VENKATASUBBAIAH): (a) and
(b). The ‘only 'paper on " Edglish
tncludid’/in ‘the- Civil “Servites '‘Mauin
Examination conducted by the UP.8.C.
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for recruitment to the Indian Admiris-
trative 'Service, - Indian Police Service
and Central Services is of Matricula-
ticn or equivalent standard and of a
qualifying nature. The marks obtained
in this paper are not counted for :ofii-
petitive ranking. The candidates can
write the subject papers either in
English or in any of the languages
included in the Eighth Schedule to the
Constitution. In the Interview test,
the Interview Board can allow 2
candidate to answer in an Indian
language if the candidate so desires
because of his inability to express
himse.f eleguately in English.

The scheme cf the examinat.ion
known as the Civil Services Examina-
tion has been introduced from the
year 1979. Though no special dis-
pensation can be made only in respect
of candidates having rural background,
the new scheme of the examination
has beea so modelled as to attract
mervitorious candidates with rural
backgrecund. The salient fealures of
the new scheme of the examinztion
which are expected to help candidates
with rural background are contained
in the attached statement.

Statement

SALIENT FEATURES OF THE NEW
SCHEME OF EXAMINATION KNOW N
AS THE CIVIL SERVICES EXAMI-
NATION WHICH ARE EXPEUTED °
TO HELP CANDIDATES WITH
RURAL BACKGROUND

(i) The paper on English is of
Matriculation or equivalent standarg
and qualifying in nature. The marks
in this paper are not counted for
the competitive ranking.

(ii) Option tc answer the sub-
ject papers either in English or in
-any of the Indian -langudges includ-
ed in the- Eighth Schedule tc 4he
Constitution- has -been given to the
candidates.

(iii) Marks allotted for optional
papers - have sought to reduce - the
weightage ‘of papers in Genecal





